FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
S R TIMBER PRODUCTS PRIVATE LIMITED

[IMPORTER, TRADER AND MANUFACTURER OF TIMBER AND ALLIED PRODUCTS]

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the Corporate Debtor along with
PAN/ CIN/ LLP No.

S R Timber Products Private Limited
CIN: U20299WB2001PTC093537

Address of the registered office

268 G.T. Road, Liluah, Howrah, West Bengal,
India, 711204

URL of Website

No Website of CD

Details of Place where majority of Fixed
Assets are located

e Land admeasuring 11 Cottahs 06 Chittacks
(more or less), situated at Dag No. 757,
Khatian No. 175, Mouza- Faridpur, ].L. No.
74, PS - Durgapur, District- Burdwan,
West Bengal

¢ Land admeasuring 13 Cottahs 10 Chittacks
(more or less), situated at Dag No. 758,
Khatian No. 84, Mouza- Faridpur, J.L. No.
74, PS - Durgapur, District- Burdwan,
West Bengal

e Unit/Space, being Flat No. F, having
Covered Area 875 Sq. Ft. (more or less) on
the 1st Floor of the multi-storeyed building,
namely ‘Narayani Niwas Complex’
Together With undivided share in the land
below and beneath to the said particular
segment of the building and also undivided
share common part facilities and amenities,
situated at 268, B.T. Road (formerly 61, G.T.
Road) , Ward No. 17, Municipality- Bally,
P.S. - Bally, District - Howrah, West Bengal

Installed capacity of main products/ services

NA

Quantity and value of main products/
services sold in last financial year

As per the Financial Year 2023-2024
Quantity Sold-4,447 CFT
Sale Amount- Rs. 1,006,000/ -

Number of employees/ Workmen

No details were received

Further details including last available
financial statements (with schedules) of two
years, lists of creditors are availa :

a. Last available financial statements (with
schedules) of two years- Can be obtained
by mailing at cirp.srtppl@gmail.com

b. List of Creditors available at the website
of IBBI ie.
https:/ /ibbi.gov.in/en/claims/claim-
process/ U20299WB2001PTC093537




9 | Eligibility for resolution applicants under | Can be obtained by mailing at
section 25(2)(h) of the Code is available at: | SIP-SItppl@gmail.com
10| Last date for receipt of expression of Interest | 23-06-2025
11| Date of issue of provisional list of | 02-07-2025
prospective resolution applicants
12| Last date for submission of objections to | 07-07-2025
provisional list
13| Date of issue of final list of prospective | 16-07-2025
resolution applicants
14| Date of issue of information memorandum, | 21-07-2025
evaluation matrix and request for resolution
plans to prospective resolution applicants
15| Last date for submission of resolution plans | 20-08-2025
16| Process email id to submit EOI cirp.srtppl@gmail.com
17] Corporate Debtor’s registration status as | NA
MSME

Neeraj Kumar Sureka

Resolution Professional of S R Timber Products Private Limited

Date: 06.06.2025
Place: Kolkata

IBBI/IPA-001/TP-P01539/2019-20/12517
AFA Valid till 31/12/2025

Central Plaza, Room No ‘H’, 6t* Floor
41, B. B. Ganguly Street Kolkata 700012
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
S R TIMBER PRODUCTS PRIVATE LIMITED

[IMPORTER, TRADER AND MANUFACTURER OF TIMBER AND ALLIED PRODUCTS]
{(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
RELEVANT PARTICULARS

. |Name of the Corporate Debtor along with PAN/| S R TIMBER PRODUCTS PRIVATE LIMITED

CIN/LLP No. CIN: U20299WB2001PTC093537
2 |Address ofthe registered office 268 G.T. Road, Liluah, Howrah, West Bengal, India,
711204
3 |URLof Website No Website of CD
4 | Details of Place where majority of Fixed Assets|® Land admeasuring 11 Cottahs 06 Chittacks (more
are located or less), situated at Dag No. 757, Khatian No. 175,

Mouza- Faridpur, J.L. No. 74, P.S — Durgapur,
District- Burdwan, West Bengal

e Land admeasuring 13 Cottahs 10 Chittacks (more
or less), situated at Dag No. 758, Khatian No. 84,
Mouza- Faridpur, J.L. No. 74, P.S — Durgapur,
District- Burdwan, West Bengal

® Unit/Space, being Flat No. F, having Covered Area
875 Sq. Ft. (more or less) on the 1st Floor of the
multi-storeyed building, namely ‘Narayani Niwas
Complex’ Together With undivided share in the
land below and beneath to the said particular
segment of the building and also undivided share
common part facilities and amenities, situated at
268, B.T. Road (formerly 61, G.T. Road) , Ward No.
17, Municipality- Bally, P.S. — Bally, District -
Howrah, West Bengal

5 |Installed capacity of main products/ services NA
6 |Quantity and value of main products / services| As per the Financial Year 2023-2024
soldin last financial year Quantity Sold - 4,447 CFT
Sale Amount-Rs. 1,006,000/
7 |Number of employees/Workmen No details were received
8 |Further details including last available financial|a. Last available financial statements (with

statements (with schedules) of two years, lists of|  schedules) of two years- Can be obtained by

creditors are available at URL: mailing at cirp.srtppl@gmail.com

b. List of Creditors available at the website of IBBI
i.e. https:/libbi.gov.in/en/claims/claim-
process/U20299WB2001PTC093537

9 |Eligibility for resolution applicants under section| Can be obtained by mailing at:
25(2)(h) of the Code is available at: cirp.srtppl@gmail.com

10| Last date for receipt of expression of Interest 23-06-2025

11|Date of issue of provisional list of prospective| 02-07-2025
resolution applicants

12|Last date for submission of objections to|07-07-2025
provisional list

13| Date of issue of final list of prospective resolution | 16-07-2025
applicants

14|Date of issue of information memorandum,|21-07-2025
evaluation matrix and request for resolution
plans to prospective resolution applicants

15|Last date for submission of resolution plans 20-08-2025

16|Process email id to submit EOI cirp.srtppl@gmail.com

17|Corporate Debtor's registration status as MSME |NA

Neeraj Kumar Sureka

Resolution Professional of S R Timber Products Private Limited
IBBI/IPA-001/IP-P01539/2019-20/12517

AFA Valid till 31/12/2025

Date : 06.06.2025 Central Plaza, Room No ‘H’, 6 th Floor
Place : Kolkata 41, B. B. Ganguly Street, Kolkata-700012
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